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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

IN

ORIGINAL APPLICATION NO. T375 OF 2024

IN THE MATTER OF:

New item titled "Four endangered crocodile found dead in

Rajasthan River experts wonder if pollution to blame', appearing in

the Indian Express dated 06.12.2024

COMPLIAT\CE AFFIDAVIT ON BEHALF OF RESPONDENT

NO.2, I.E., RAJASTHAN STATE POLLUTION CONTROL

BOARI)

(In compliance with the order dated 28.05.2025)

MOST RESPECTFULLY SHOWETH:

1. That I am the Authorized officer of the Rajasthan State pollution

Control Board ("RSPCB"), the Respondent No. 2 in the above_

captioned Original Application, and being well acquainted with the

facts and circumstances of the case, I am competent to swear this

affidavit.

2. The present affidavit is being ilicd in compriance with the directions

issued by this Hon'ble Tribunal 
'ide 

order dated 2g.05.2025, wherein

the answering Respondent was directed to file the sample analysis

report of the concerned spots, pailicularly the chandraloi River and

Kansua Nala, where the untbrtunate incident involving the death of

F.tgd i'lr. 1C77

"\i: Tendangered crocod i I es occurred.
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3. It is respectfully submitted that water samples from the concerned

locations were collected during a joint field visit conducted on 24th

and 25th January 2025 by a Joint Cornmittee constituted pursuant to

the earlier orders of this Hon'ble Tribunal.

The said Joint Committee comprised representatives of the Central

Pollution Control Board (CPCB), Rajasthan State pollution Control

Board (RSPCB), and other relevant authorities. The purpose of the

visit was to examine the alleged pollution in the Chandraloi River

and adjoining water bodies and to ascertain any causal link with the

reported deaths of crocodiles.

That the complete water sample analysis reports, both from CpCB

and RSPCB, were annexed to the Joint Committee Report dated

24.02.2025, which was duly submitted to this Hon'ble Tribunal.

Hence, the repor-ts are already a paft of the record before this Hon'ble

Tribunal.

6. However, in compliance with the order dated 29.05.2025 and for

ease of reference, a true copy of the sample analysis reports is being

enclosed herewith and marked as Annexure A.

7. That the answering Respondent remains fully committed to

continued environmental surveillance, regulatory enforcement, and

coordinated efforts with other stakeholders to safeguard the

ecological health ofthe Chandraloi River and adjoining habitats.

The answering Respondent undertakes to provide any further

information, documents, or affidavits as may be required or directed

5.
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by this Hon'ble Tribunal

stage, if necessary.

and prays for liberty to do so at a later

DEP

fied at Kota on 26th day of June 2025, that the contents of the above

affidavit are true and correct to my knowledge and belief and as per the

official records available. I say that no part of it is false and nothing

material has been concealed therefrom.
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